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29.1.1983, because the lock-gatein the 
d ck became incoperative ownjng to heavy 
siltation of about six feet. 

It is learnt that a Ptench container 
shjp, MONET which wa scheduled to sail 
out on January 23 was detained and so two 
also other vessels inside the dock; which 
were ready to sail out at that time. Three 
other coJlier veSsel wer waiting at Haldia 
anchorage for five days forced Signal to entef 
the dock. Three other colliers and two gene-
ral cargo ships. booked for Haldia, were 
waiting at the Sandheads. All these happened 
due to the heavy siltation at the lock-gate of 
the Haldia dock, which caused a hu~e loss 

, for the port as well a for the country. A 
loss of twenty-five ship days and twelve 
berth days resulted because of the inopera-
tion of the lock-gate during the said period. 

Moreover, it is learnt that there are no 
impound ing pumps in Haldia dock, which 
keep the dxk free of silt. The week-long 
activities for the repairs of the lock-gates at 
Haldia, received a set back when three wor-
k rs were injured one of them seriously, dur-
ing the repair work. 

In tbis context, I urge upon the Govern-
.ent to conduct a high power enquiry into 
the metter and puni h the persons, whose 
negligence is responsible for such a d\!adlock 
in the port. 

I also request the Government to take 
aU POssible measures so that such indident 
does not take place again. 

(viii) NEED TO HALT SUPERFAST 
TRAIN RUNNING B TWEEN 
DELHI AND AHMEDABAD AT 
MEHSANA, GUJARA T 
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(ix) D MAND FOR DECLAR 0 
BIRTH ANNIVERSARY OF DR. 
AMBEDKAR AS PUBL C HOLI-
DAY 
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HRI RAM VILAS PASWAN: Sir, I 
8UpP rt it. You also supp rt it. 

MR. DEPUTY SP AKER: Whfch one 
you don't su 1port ? You support everything. 

() N ED TO SET-UP A CENTRAL 
SJD T A RE BARCH CENTRE 

SHRI N. D NNIS (NagercoiI) 
To facilitate the growth, development and 
p eservation of the "Sidha" system of 
mcd:cine, it is absolute ly es en tial to sot up 
asp rate Centr l research centro for thi 
system. Since the ctt ing up of the four 
Central r search centres of "Ayurveda inclu· 

sive of 'dha" "Unani', Homoeopathyand 
"YOga' inc u ive of natural cure" in the yea.r 
1978 by the Division of th entral single 
unit "Indian medicine inclusive of Homoeo .. 
pathic research cent Te", the neces ity fOf 
etting up of a S:dba r carch c ntre is 

strong1y felt, p~eaded and r pre cn1ed by th 
public, Sidha med 'c 1 practitioners and the 
Government of Tamil Nadu. The ancient 
sys em has the well-known !gn ificance of 
different special method f treatment not 
fj und in any other sy tern. Th is ystem which 
j prominent in Tamil Nadu is spread over 
the entire country and outside. These two 
sy tern are d i tinct, eparate ystcms. The 
combined research centre i dom in ted by 
Ayurveda practitioners and there i no scope 
and op rtunit ies f r equal treatment,"' 
encouragement and development f Sidha 
system. It j est imated that there arc as .. 
many as 16,000 traditional ind igenous Sidh 
medical p ractitioner and about 2000 quali-
fied Sidha med:cal practitioners who pur ued 
their stud:e in Sidha medical inst itution . 
Their ,special knowledge and experl experi· 
ence could be better utilised for the 
promotion and development of this ancient 
system. So, Government may be pleased to 
take immediate steps for setting up a Ccntral 
Sidha research Centre witho ut f urthe r delay. 

13.45 brs. 

DEMANDS FOR GRANTS 1983-84 

MIN1STRY OF HOME AFFAIRS 

MR. DEPUTY SPEAKER: Now, we 
go to the next item. 

Di cussion and Voting on the Dema ds ' 
for Grants under the control of the Ministry 
of Home Affairs. 

THE MINISTER OF HOME AFFAIRS 
(SHRI p.e. 'SETHI) : Sir, b .. Jore we start the 
d iscussion on the Demands of the Home , 
Ministry, I wou:d like to say that a demand 
was raised particularly by Shri Atal Bihari 
Vajpayee as to what ha tran p ' red in the 
Cheif Ministers meeting with reguard to the 
MandaI Commi ion' Report. For the bene. 
fit of the hon. Members so that they can par-
ticipate in the debate, I would like to say 


